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o the rural section is i ared in any 
way, the ae o rogress in rural 
areas will itsel e eoardised. t is, 
thereore, necessary to rerain ro 
taking decisions that have longter 
adverse eects on the eicient l-

tioning o the cooerative credit insti-
tutions like lanket easures or write 
o r susension o recovery r total 
an on the use ot coerive rocesses. 
 hoe you will review the eror-
ance in collection o dues y the 
cooeratives in your State and take 
ositive easures, in consultation with 
the cooeratives and other anking 
institutions, r i roving their re-
covery erorallce, articular ly the 
dues ro wilul deaulters. 

ith regards. 

ours sincerely, 
Sd-

(Rao Brindra Singh) 

Poulation o white igers 

1. S R N AMAN NA 

S R R. N. RA S  

ill the Minister o  A R -
R e leased to state 

(a) the nu er o wBite tigers 
trie at resent in dierent oos o the 

-country and 

() the eorts eing ade to in. 
crease the oulation o this rare and 
elegant ani al 

 MNS R  A R . 
R AND R RA R NS R -
N AND RR A N AND  

S PP S  (RA BR NPRA 
 SN ) (a) here are altogther 19 
white tigers in the ollowing six 
oos in ndia 

Delhi oo 

alcutta oo 

anur oo 

Nandan anan oo, Bhuaneshwar 
yderaad oo 

auhati oo. 

() he white tiger is a rare occur. 
rence in the wild state ecase it is a 

reak o nature. orts have een, 
however, ade to reed t  white 
tiger in cativity in the oos enti().led 
aove. he tnain centre r this ur-
ose is the Delhi oo which has ro-
vided white tigers to the oos at an-
ur, Bhuaneshwar and yderaad. 

oint Sing roect o uat ov-
ernent 

18. S R R. P. AN AD ill 
the Minister o R S AND S-
N e leased to state 

(a) whether it is a act that the 
nion overn ent have a roved a 
oint housing roect o the uarat 
overn ent 

() i so, the details o the schee  

(c) whether it is also roosed to 
include llon.lndians in the sche e and 

(d) i so, the details thereo 

 MNS R  PAR AM N-
AR A ARS AND R S AND 
SN (S R B S MA NARAN 

SN ) (a) .xo, Sir. 

() to (d). Do not arise. 

Develo ent o s all and ediu 
towns in Sixth Plan 

19. S R SA ASAD AN A  
RAB R  

 S R SANA MAR MAN. 
DA 

ill the Minister o R S  AND 
SN e leased to state 

(a) whether there is any lan  to 
develo s all and ediu tolllS in 
the Sixth Plan 

() i so, State-wise aetails thereo 

(c) how any towns o est Bert-
gal will e develoed under this 
sche e and 

(d) i not, the reasons thereo 

 MNS R  PAR AM N-
ARy A ARS AND R S AND 
SN (S R B S MA NARAN 

SN ) (a) es, Sir. 




